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Integrated Leather Development Programme (ILDP), Scheme for Assistance to States
for Developing Export Infrastructure and Allied Activities (ASIDE), Micro and Small
Enterprises-Cluster Development Programme (MSE-CDP), Industrial Infrastructure
Development Scheme for MSME, Scheme for Integrated Textile Parks (SITP),
Technology Upgradation Fund Scheme (TUFS) etc.

Employment for women in urban and rural areas

T#278. SHRI RAGHUNANDAN SHARMA: Will the Minister of LABOUR
AND EMPLOYMENT be pleased to state:

(a) the State-wise number of educated, uneducated, skilled, semi-skilled,
unskilled, self-employed, employed and unemployed women in urban and rural areas

of the country at present;

(b) whether the opportunities of employment for women have been

increased 1n each of the above-mentioned categories during the last three years;
(c) if so, the year-wise details thereof and if not, the reasons therefor;

(d) the State-wise and year-wise funds allocated/released especially for

Madhya Pradesh for this purpose during the said period; and

(e) the details of steps taken by Government to create additional

opportunities for employment for women and for their upliftment?

THE MINISTER OF LABOUR AND EMPLOYMENT ({SHRT MALLIKARTUN
KHARGE): (a) Reliable estimates of employment and unemployment are obtained
through quinquennial labour force survevs conducted by National Sample Survey
Office. Last such survey was conducted during 2009-10. As per results of the most
recent survey, State-wise percentage of women according to educational level
{(including skilled, semi-skilled and unskilled), self-employment, employment rates and
unemployment rates for women on usual status basis in urban and rural areas in the
country 1s given in statement-I, Statement-1I and Statement-II1 respectively. {See

below).

(b) and (c) Estimated number of emploved women on usual status basis has
declined from 14.90 crore in 2004-05 to 13.13 crore in 2009-10 and during the same
period number of self employed women has also declined from 9.10 crore to 6.94

crore in the country. The percentage of educated women (secondary and above)

T Original notice of the question was received in Hindi.
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aged 15 years and above in employment has increased from 6.4 per cent in 2004-05
to 8.9 per cent in 2009-10.

(d) State-wise and year-wise details of funds released for upgradation of
Industrial Training Institute are given in the Statement IV and Statement V (See
below). In addition, an amount of Rs. 2.97 crore has been released to Regional

Vocational Training Institute for women at Indore.

(e) The job opportunities are created on account of growth in Gross
Domestic Product (GDP), investment in infrastructure development, growth in
exports, etc. Government of India has also been implementing various employment
generation programmes, such as, Swarna Jayanti Shahari Rozgar Yojana (SISRY);
Prime Minister's Employment Generation Programme (PMEGP), National Rural
Livelihood Mission (NRLM) and Mahatma Gandhi National Rural Employment
Guarantee Act (MGNREGA) besides entreprenurial development programmes run by
the Ministry of Micro, Small and Medium Enterprises.

Statement - I

State-wise percentage of self employment, employment and unemployment rates
for women on usual status basis during 2009-10 in rural and urban areas in the

country

States  State Self Employment Unemployment
Code  Name Employed Rate Rate
Rural urban  Rural Urban Rural Urban

1 2 3 4 5 6 7 8
1.  Andhra Pradesh 395 4272 443 176 09 51
2. Arunachal 89.1 587 203 148 08 32
Pradesh
3. Assam 653 488 15.8 93 56 12.5
4. Bihar 479 474 65 47 13 16
5. Chhattisgarh 402 289 371 14 01 21
6. Delhi 212 23 58 0 22

7. Goa 1.8 48 127 10 RS, 72
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1 2 3 4 5 6 7 8
8. Gujarat 508 346 ) 143 07 31
9 Haryana 754 395 25 13 11 38
10.  Himachal Pradesh 894 428 46.8 159 12 106
11, Jammu and 947 494 292 138 38 109

Kashmir
12. Jharkhand 775 289 159 85 12 121
13.  Karnataka 428 341 37 17 04 4
14.  Kerala 821 329 21.8 19.4 16.1 16.8
15. Madhya Pradesh 496 447 282 13.1 04 36
16, Maharashtra 499 357 396 159 04 5
17. Manipur 707 716 212 146 37 41
18, Meghalaya 677 316 371 214 05 9
19, Mizoram 88 765 404 288 1.5 34
20.  Nagaland 88.8 789 319 132 119 19
21.  Odisha 554 439 243 11.9 27 54
22, Punjab 811 439 24 12.4 22 6.6
23, Rajasthan 713 567 357 12 01 44
24, Siklkim 64.7 357 309 15 34 0
25, Tamil Nadu 333 372 40.5 19.1 1.5 54
26, Tripura 2 1.2 18.8 10.8 19.8 41.8
27, Uttarakhand 89.8 433 399 113 02 31
28 Uttar Pradesh 782 61.3 174 8 05 34
29 West Bengal 509 516 152 14.1 2.8 6.5
30.  Andaman Nicobar 537 43 199 191 19 205
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1 2 3 4 5 6 7 8
31. Chandigarh 57 8.1 93 135 511 51
32. Dadar and Nagar 10.8 0 42 06 0 &0

Haveli
33. Daman Diu 221 2 198 86 23 0
34. Lakshadweep 552 583 24.5 271 256 28
35. Puducherry 289 259 349 203 13 6

Arr Inpra 557 41.1 61 138 16 57




Statement-TT
State-wise education-specific worker population ratio for rural women of age 15 years and above

States States Name General Education level
Code Not Literate Middle  Secondary Higher Diploma/ Graduate Post All

literate  and upto Secondary  certificate graduate

primary course and above

1 2 3 4 5 6 7 8 9 10 1
1. Andhra Pradesh 66.1 613 475 252 21 21.7 26.8 213 579
2. Arunachal Pradesh 53.6 476 338 247 305 48 232 68.8 436
3. Assam 21.8 265 207 134 175 262 13 55.8 224
4. Bihar 127 1.1 1.8 22 23 0 21.1 237 107
5. Chhattisgarh 64.4 592 39 32 34 0 154 74.8 558
6 Delhi 9 0 02 0 0 0 109 0 49
7 Goa 59 11 46 69 117 100 292 374 151
8. Gujarat 50.8 474 351 166 6.5 76.3 96 409 436
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1 2 3 4 5 6 7 8 9 10 1
9 Haryana 383 367 286 2 2338 412 13 38.7 343
10.  Himachal Pradesh 612 722 61.4 62.6 60.8 64.6 542 53 63.5
11.  Jammu and Kashmir 394 569 40 303 289 232 276 48.8 396
12, Tharkhand 295 21 114 141 243 0 56.8 75 253
13.  Karnataka 574 515 45 254 19 10.8 422 702 4838
14.  Kerala 293 303 262 243 201 391 349 538 28.1
15, Madhya Pradesh 516 377 261 276 126 114 18.8 8.4 4238
16, Maharashtra 6l 682 458 2 284 177 226 297 53
17. Manipur 368 379 334 185 209 208 304 273 305
18 Meghalaya 401 676 543 177 43.9 0 669 801 554
19.  Mizoram 302 62.7 573 483 44.6 100 674 0 571
20, Nagaland 273 577 46.6 306 268 719 236 866 2
21, Odisha 434 322 215 132 7 236 277 664 332
22, Punjab 361 316 284 286 208 576 248 523 316

v
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23.  Rajasthan 62.8 43 217 193 6 68.6 12.6 307 532
24 Sikkim 576 481 217 404 325 4] 487 932 447
25, Tamil Nadu 63.1 603 474 256 208 38 135 629 521
Tripura 328 264 163 234 108 301 173 446 253
27 Uttarakhand 582 646 542 469 462 0 207 742 36
28.  Uttar Pradesh 319 217 18 148 111 57 309 138 268
29 West Bengal 245 184 14.5 153 125 299 2 483 201
30.  Andaman Nicobar 272 25 239 204 25 60.1 40.1 919 263
31. Chandigarh 457 103 0 48 0 0 0 75 96
32, Dadar and Nagar 73 0 76 0 0 0 949 0 6.5
Haveli
33.  Daman Diu 299 432 127 249 98 4] 19 0 238
34 Lakshadweep 31 43 % 39 4] 349 794 0 334
35 Puducherry 731 464 52 5 213 0 35 933 492
Acrr Inpra 432 384 294 22 183 339 269 407 372
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Statement-TTT

State-wise education-specific worker population ratio for urban women of age 15 vears and above

States States Name General Education level
Code Not Literate Middle  Secondary Higher Diploma/ Graduate Post All
literate  and upto Secondary  certificate graduate
primary course and above
1 2 3 4 5 65 7 8 9 10 11
1. Andhra Pradesh 326 274 18.4 10.5 97 400 250 42.8 233
2. Arunachal Pradesh 345 216 166 76 26 406 369 941 210
3 Assam T 126 8.5 150 128 65.7 135 155 -12.0
4. Bihar 122 45 27 13 23 265 141 153 72
5. Chhattisgarh 267 28.8 16.6 40 93 56 263 406 19.7
6. Dell 8.7 8.1 42 1.1 34 392 150 231 78
7. Goa 6.0 11.6 14.6 39 152 251 203 467 12.7
8. Gujarat 222 194 180 92 96 450 224 383 18.4
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1 2 3 4 5 6 7 8 9 10 11
25, Tamil Nadu 344 206 211 128 94 422 290 402 245
26. Tripura 14.4 136 6.7 140 27 148 370 397 13.8
27 Uttarakhand 19.8 13.5 159 44 132 81.7 169 276 160
28. Uttar Pradesh 151 117 63 62 43 438 96 212 110
29 West Bengal 26 204 164 87 8.1 32 193 391 175
30, Andaman Nicobar 131 245 124 138 220 68.8 435 509 240
31. Chandigarh 252 21 00 170 24 24 250 273 181
32, Dadar and Nagar 03 00 00 51 00 00 00 00 0.8
Haveli
33. Daman Diu 126 00 69 26 203 100.0 311 00 10.8
34 Lakshadweep 255 310 342 242 00 83.1 1000 1000 341
35. Puducherry 424 169 275 109 116 278 437 464 259
Arr Inpia 231 206 154 97 94 393 224 36.5 183
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Statement IV

State-wise funds released under world bank assisted vocation training

improvement project {(VIIP) during last 3 years.

47

Sl No. States/UTs

Central funds released in
Financial Year (Rs. in lakh)

2009-10 2010-11 2011-12
1 2 3 4 5
1. Andhra Pradesh 55273 878.67 40.42
2. Andaman and 3630 37.00 4971
Nicobar Island
3. Arunachal Pradesh 52.88 1211 2.86
4. Assam 763.00 279.62 11.98
5. Bihar 166.12 31583
6. Chhattisgarh 1309.80 57402 131.41
7. Daman and Diu 0.00 40.00 50.39
8. Delh 2250 38.22 15.39
9 Goa 99.00 500.44 4990
10, Gujarat 74321 95911 93470
11. Haryana 635.00 649.72 531.83
12, Himachal Pradesh 42900 288.74 22.88
13, Jammu and Kashmir 0.00 378.00 33.05
14, Tharkhand 53.00 261.10 5948
15. Karnataka 1563.59 117032 477.62
16. Kerala 351.34 284.53 363.19
17. Lakshadweep 19.20 480 1.81
18. Madhya Pradesh 874.65 831.16 542.68
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1 2 3 4 5

19. Maharashtra 6377.06 4712.14 221921
20, Manipur 3211 4192 358
21. Meghalaya 33.00 165.51 286
22, Mizoram 22.00 2754 0.88
23, Nagaland 77.00 9779 10.07
24 Odisha 713.58 364.63 32575
25 Puducherry 5340 537 13.02
26. Punjab 1079.00 1561.63 3017
27. Rajasthan 200,83 21603
28, Sikkmm 41.20 11.59 659
29, Tamil Nadu 654.43 1567.73 20713
30. Tripura 113.47 3481 798
31. Uttar Pradesh 673.80 31.10 102.59
32, Uttarakhand 825.57 22018
33 West Bengal 62552 473.18 179.14

Statement-V

State-wise funds released under upgradation of 1396 Government it is through

PPP
SL No.  Name of State/UTs Fund Released (Rs. in lakh)
2009-10 2010-11 2011-12
1 2 3 4 5
1. Andhra Pradesh 750 50
2. Arunachal Pradesh 250 250
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1 2 3 4 5
3. Assam 1250 250
4. Bihar 500 250 500
5. Chhattisgarh 3750 1000 250
6. Chandigarh

7. Delli 250 1250 250
8  Guarat 6250 250 6000
9 Haryana 2500 3000 1000
10.  Himachal Pradesh 2500 500 250
11, Jammu and Kashmir 1000 1750 3000
12, Tharkhand 500 500
13.  Kamataka 5750 250

14, Kerala 2500 1000 300
15, Madhya Pradesh 4750 250 4250
16. Maharashtra 15000 7250 11000
17, Odisha 1250 250 250
18.  Purjab 5500 1750 2000
19 Rajasthan 5500 6000 6750
20, Tamil Nadu 2750 500 500
21.  Tripura 250 1000

22, Uttar Pradesh 8000 1250 8750
23, Uttarakhand 2250 3500
24 West Bengal 1250 1000 730
25 Nagaland 250 1250
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2. Goa 250

27. Dadra and Nagar

Haveli
28, Mizoram
29 Puducherry 250 500 250
30. Meghalaya 250

Torar 75000 30000 51750

Conviction against employing manual scavengers

*#279. SHRI BHUBANESWAR KALITA: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that the Employment of Manual Scavengers and
Construction of Dry Latrines (Prohibition) Act, 1993 is still a valid Act;

(b) if so, whether there has been any conviction made against people

engaging them and the number of manual scavengers in Assam; and

(¢) the details of action Ministry is taking to upgrade the manual

scavengers in terms of equipments and better working conditions?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (KUMARI
SELJTA): (a) Yes, Sir.

(b) As per the information provided by the Ministry of Housing and Urban
Poverty Alleviation, which 1s the nodal Ministry of the Government of India for "The
Employment of Manual Scavengers and Construction of Dry Latrines (Prohibition)

Act, 1993" no data is available in respect of convictions.

Under the Self Employment Scheme for Rehabilitation of Manual Scavengers
(SRM3) 8,434 manual scavengers and their dependents were identified by the
Government of Assam for their rehabilitation in alternative occupations, out of which
all eligible and willing 5,543 manual scavengers and their dependents were provided

assistance by March, 2010, for their rehabilitation in alternative occupations.



